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RECORD OF PROCEEDI NGS

Givil Appeal No. 6138/2001

Mansoor Ahned & O's. Petitioner (s)
VERSUS

State of J& and Ors. Anr. Respondent (s)
(Wth Ofice Report)

Wth
CA 6139-6141/2001, Cont. Pet(C) 328-330/2000

Date : 28/01/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Petitioner (s) Dr. Krishan Singh Chauhan, Adv.

Am tesh Kumar Sen, Adv.
L. R Singh, Adv.

Ani s Suhrawardy, Adv.
P.D. Sharma, Adv.

M A. Chi nnasany,

For Respondent (s)

SSSE5S

UPON hearing counsel the Court nade the foll ow ng
ORDER

Not for this week.

. SP1
Sushma (Shelly Sen Gupta)
Court Master



